
PATNA HIGH COURT, PATNA 

NOTICE 

Limited Competitive Examination for selection/ appointment to the post of Assistant in terms 

of Rule 7(4) (i) of Patna High Court Officers and Staff (Conditions of Service and 
Conduct) Rules, 1997, as amended up-t0-date. 

Subjective Test is scheduled to be held on 26h Sept, 2020 from 

11.00A.M to 01.00 P.M. in the premises of the Patna High Court itself. 

All candidates are hereby directed to present themselves in the High 

Court Campus, ncar the western Portico of the Marble Hall. Entry into the 

examination hall shall be allowed only through the same. 

Candidates will not be allowed to carry mobile phones inside the 

examination hall. 

It is also informed that the Court has been pleased to grant permission 

to all cligible candidates to leave their place of assigned work for appearing 

at the test subject to the condition that they must report back on duty by 

01:30 P.M. 

By order 

Date:- 25" Sept, 2020 Registrar General 



{ "type": "Document", "isBackSide": false }

